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Han'bls 9mt, hakshmi Swaninachan, feaber (3J)

3hri GeK,Gaur,

san af Late #ed.L.Gaur, .
working.as Oy.,3tares and Purchase Jfficer,

in the uuntral Building Research

Insticute, :

iaorkee (u P,)=247667

eees Applicant
(Nope for the agpplicant )
Us;

1. Eouncil of Scisntific &

Industrial Research

"Anusandhan Bhawan,

Rafi Marg, N/0elhi=1
2. Directur

Central Building Reszarch InSleute
Foorkee(UePa)=247667

. ' _ess Respandents
\None far the respondents )
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(Hon'ble Smt,laksnmi Swamirethan, Membar (A)

Nope faor the.ﬁartiés evén an tﬁa second
call., It is naticed_that the applicant was noat
nresznt on 17.7.96 and the case has remained on
-baard since 16,8,.96. |

In the above circumstances, it eppears that
the applicent is na longer interested in pursuing
this case, UA is accardingly dismissed for defa.llt

and non prosecutiin,
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